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RESUME OF WORK DONE BY LOK SABHA DURING THE FIFTH SESSI ON
OF SEVENTH LOK SABHA

FEBRUARY—MAY 1981

Date of commencement
Date of adjournment sine die
Date of prorogation
Number of days of sittings
Number of hours of sittings

DURATION OF SESSION

16th February, 1981

9th May, 1981 (02°'15 hours)
12th May, 1981

56

380 hours and 30 minutes.



2 ADJOURNMENT MOTIONS
(1) Consent withheld

Sl Subject Name of the Member Dateon Time Remarks
No. ' which  taken
hrought
before
the
Housc

H. M.

1. Reported constitutional Shri B.D, Singh, 1-4-81 1.55  Speaker  withheld
crisis in Assam following Shri Chitta Basu, his consent to the
the adjournment sine-die Shri George Fernandes, moving of the
of the Assam Legislative Shri Rajnath Sonkar motions,

Amembly without pas- Shastri,

sing the Appropriation Shri Atal Bihari

(Vote on Account) Bill, Vajpayee,

and the Finance Bill Prof. Madhu

and the Motion of Dandavate,

Thanks on the Gover- Shri Ram Vilas

nor's Address. Paswan and
Shri R.K. Mhalgi

2. Pailure of Government Shri Suraj Bhan, 9-4-81 0.05 Dy. Speaker with-
to protect the indepen- Shri Krishna held his consent
dence of the jl.ldiﬂ-l-l’}’ Chandra Halder, to the moving of
against increasing threat Shri Satish Agarwal, the motions,
from the Executive as Shri Satyanarayan
evidenced by the re-  Jatlya.,
ported test by the Shri Jyotirmoy Bosu,

Chief Justice of India Shri Ghosh,
against circular issued Prof. Madhu Dandavate
by the Union Law and

Minister to State Chief Shri Mukunda Mandal
Ministers asking Chief

Justices of High Courts

to obtain consent in .

writing from ional /¢

Judges to be tr rred

to any High Court.

3. Reported failure of the Shri Chandrajit 22-4-81  o0.01 Do.
Central Government to  Yadav,
implement the Supreme Shrimati Geeta
Court decision regard- Mukherjee,
ing pa t of Dear- Shri Ramavatar
ness cc and Shastri,
Bonus to L.I.C. Emplo- Shri mati Pramila
yees and having instead  Dandavate,
got made a reference Shri Chitta Basu,
to the Supreme Court Shrijlﬂyoﬁ:moyﬂolu

for tion. ai
Shri Ram Vilas Paswan.




3
(ii) Admitted and disoussed

Sl Sub/ Name of Member batewhen Date when Decision Time
No,  Subdect - admitted  discumed  ofthe  Taken
House
H. M.
4. Death of  cight Shri A, Neelalo. 19-2-1981  1g-2-1g81 Negatived 3 25
and the hithadasan

:Illneu of several Nadar

persons, due to

the consumption ,
of illicit liquor in

Delhi, the capital

of our nation and

the_serious situation

arising out of that.
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10.
11,

12,

13.

14.

SUMMARY

Bills pending at the end of the last session . . . .
Bills introduced . . . . .

Bills opposed at introduction stage . . . .

Bills passed by Rajya Sabha and laid on the Table .

Bills returned by Rajya Sabha with amendments and laid on the Table
Bills passed . . . . . . .

Bills negatived . . . .

Bills withdrawn . . . . . .

Bills part-discussed . . . . . . .
Motions for adjournment of debate on Bills adopted .

Bills referred to Select Committee . . .

Bills referred to Joint Committee . . . .

Bills originating in and referred to Joint Committee by Rajya Sabha in

respect of which motions for concurrence were adopted by Lok Sabha

Bills pending at the end of the session vide Para No. 982 of Lok Sabha

Bulletin Part II, dated 20-5-81 . . . .

14
27

19
Nil
Nil

Nil
Nil
Nil

Nil

29
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Bills pending at the end of last session

Bills introduced
Bills withdrawn
Bill negatived
Part-discussed

Bills pending at the end of the session mdz para No. 983 of Bulleun

Part I1, dated 20-5-81

.

SUMMARY

17

.

110

42

147



4. CALLING ATTENTION STATEMENTS

Sl Brief Subject Name of Member  Name of Minister Time
No. who called taken
attention Date of statement
1 2 3 4 5
H M.
1 Steep rise in prices of essential Shri Indrajit Gupta  Shri V.C. Shukla 1 28
commodities.
17-2-1981
2 Serious asituation due to  Shri Gadadhar Saha Shri N.D. Tiwari o 50
continuing strike in the
public sector engineerin 19-2-81

units in Bangalore an
Hyderabad and steps taken
by the Government Jto
"_ settle the matter.,

3 Reported trapping of about  Shri Sunil Maitra Shri Vikram Mahajan o 23
500 miners in the Bhadua
ines  in Giridih 20-2-81
district of Bihar. .
4 Indefinite closure of Aligarh  Shri Zainul Basher  Shri S.B, Chavan o 48
Muslim University,

23-2-81

Reported hike in the prices  Shri K. M. Madhu- Shri Pranab Kumar o 52

3 ole coal, pigiron and steel. -  kar Mukherjee
26-2-81
6 Reported  non-availability  Shri Krishna® Shri V.C. Shukla 1, 13
sugar, wheat, edible oils® Chandra Halder

and other essential com- 27-2-1981

modities at Fair Price Shops

in Delhi and other parts of -

the country.
7 Reported collision of a  Shri Dharam Bir Shri Shivraj V. Patil o 31

Pushpak Aircraft and an Sinha

Indian Air Force helicopter 28-2-1981 -

at Patiala in Punjab on .

g0 February, 1981 resulting

in the death of some persons t

and injuries to others.
8 Increasing incidence  of Shri Nawal Kishore ShriYogendra ~ o 4o

robberics and dacoities in Sharma Mankwana

the Union Territory of

Delhi. Q. F3-1981

18 .



9 Reported - operation of a
rupees one crore forei
exchange racket from i
with contacts in Hong
Kong and U.S.A. and
action taken by the Govern-
ment.

10 Reported explasion in Agra
pointing to a country wide
racket in stealing of sophis-
ticated arms and suspicion
of a network of ammunition
thieves operating with the
help of connections in
Army depots.

\ 41 Reported displaccment of
I—Pl?:ijans and Tribals, having
less than 3 acres of land,
as a resuit of acquisition
of their lands for various
coal projects in Ranchi,
Dhanbad, Palamau and
Hazaribagh districts of

Bihar,

12 Reported  acute  power
shortage and increase in
electricity ratesin Haryana
and other parts of the
country causing resentment
among the farmers and
consequent loss to crops
and fﬂl in-output.

13 Reports of anti-Malayalee
and anl.I—Tnm%un osters
appearing in Bangalore as

the alleged rampage
against South Indian hotels
in Bombay causing damage
to properties.

14 Reported explosion in
Bokaro Steel Plant on 11
March, 1981 causing death
of several persons and
injuries to many others.

15 Reported acquisition of

of land by Delhi Develo
ment Authority and non-
paymentfinadequate pay-
ment of compensation resul-
ting in hardship to the
farmers.

Shri R. Venkataraman
_ 6-3-1981

Shri Ram Singh
Yadav

Shrimati Pramila

Shri Shivraj V. Patil
Dandavate

9-3-1981

Shri Ram Swarup

Shri Vikram Mahajan
Ram

10-9-1981

Shri Ram Vilas Shri Vikram Mahajan
Paswan

11-3-1981

Prof. P. J. Kurian Shri Yogendra
Makwana

13-3-1981

Shri R.K., Mhalgi Shrl Pranab Kuma

Moukherjee
16-3-1981

lot Shri Jagdish Tytler  Shri Bhishma Narain
P Singh

19-3-1 981

H. M.

28




20

16 Reported discrimination Shri Ram Swarup Shri Rr;w V. Narasimha

against Indian journalists in
barring them from a Press
Conference reported  to
have been called by Mrs,

Charlotte Hubbel on 16

March, 1981 at the premises

of the United States

Embassy in New Delhi.

17 Recent agitation by lawyers
and others in support of
their demand for establish-
ing a Bench of the Allaha-
bad High Court in Western
Uttar Pradesh.

18 Plight of refugees from
West Punjab  who are
sitting on dharna in Pakis-
tan territory near Jammu
because of denial of Indian
citizenship 1o them inspite
of 33 years stay in  India
and the action taken by the
Government of India in this

regard.

19 Reported fresh nuppl; of
sophisticated arms to Pakis-
tan by United States of
America on a massive scale
and reaction of the Govern-
m.at of India with regard
thereto.

g0 Alarming increase in the po-
pulation of the country as
indicated by preliminary re-

];:n.l of 1981 census and
t popuftion control
policy to be followed by the
Government.

21 Reported shortfall of Rupees
26- 4 crores in  interest ac-
count of Employees’  Pro-
vident Fund Organisation,
mainly due to large holding
in the Govt. guaranteed se-
curities fetching a low rate
of interest and the steps
taker* by Government to
overcome the situation.

Ram

Shri Jagpal Singh

Shri R. K. Mhalgi

Shri Rajesh Kumar
Singh

Shri H. K. L.
Bhagat

Shri Rajesh Kumar
SinsL

20-3-1981

Shri P. Shivshankar

23-9-1981

Shri Bhagwat Jha
Azad

24-3-1981

Shri P.V. Narasimha
Rao

25-3-1981

Shri B. Shankaranand

26-3-1981

Smt. Ram Dulari
Sinha

27-3-1981

]

47

35

35




21

-

22 Reported payment of Rs.  Shri Harikesh
%l ;30, 500 M/s. Zenith Bahadur
teel Pipes and Industries
Litd. by way of blackmoney
for purchase of office pre-
mises in Dalamal House at
Nariman Point  Bombay
and the action taken by the
Government.

Shri Bapusaheb
Parulckar

23 Repor Jted collapsc of 2
50,000 g-allon overhead
water tank in J.J. Colony,
Hasthal, Delhi, causing
death of a child and inju-
ries to others and the
action taken by Govern-
ment in the matter,

24 Reported successive  derail- Shri Ram Vilas
ments of trains in the North- Paswan
Fastern region due to bomb :
blasts on railway tracks and
action taken by the Govern-
ment in regard thereto.

25 Reported stranding of about  Shri Rashid Masood

400 Indian crewmen aboard

22 mechanised  vessels of

India at Basrah port since

the outbreak of Iran-Iraq

war and the measures taken

by the Government to bring

them back,

Prof. Madhu

26 Agitation by tobacco gro-
Dandavate

wers in Maharashtra and
Karnataka demanding re-
munerative prices, for to-
bacco and for elimina-
tion of malpractices by
middlemen.

27 Reported indefinite closure  Shri B.V. Desai

of Banaras Hindu Univer-

ity following incidents of

violence and action

taken by the Government

in that regard.

Shri R. Venkatara-
: man

30-3-1981

Shri Bhishma Narain
Singh

1-4-1981

Shri Kedar Pandey

3-4-1981

Shri P. V. Narasimha
Rao

7-4-1981

Shri Khursheed |
Alam Khan

8-4-1981

Shri 8.B. Chavan®*

9-4-1981

28 Reported severs foodgrains Shri Baju Ban Riyan Miss Kamla Kumari

shortage in Tripura due

to the failure of Food Cor-
poration of India to despat-
ch 15,000 metric tonnes of
foodgrains to that State,
which threatened  the pub-
lic distribution system in
the State. .

10-4-1981

M‘
23

14

*A dewailed statement was also la‘d on the Table.



HM.

49. Reported unecarthing of a Shri Harish Chandra Shri Vikram Mahajan o 27
big coal racket in Biharand  Singh Rawat
arrest at Dhanbad of & per- 15-4-1981
son suspected to be the ring
leader of a gang of coal
racketeers.

" go. Reported protest by the Chief Shri Rashid Masood Shri P. Shivshankar I 4%
Justice of India against a
circular letter addressed 16-4-1981 )
by the Minister of Law,
Justice and Company Affair:
to the Chief Ministers of
the States requesting them
to obtain from all the ad-
ditional f;udg: working in
the Hig urts of their
States, their consent to be
appointed as permanent
judges inany other High —~ -
Court in the country.

gt. Reported dcath of more Shri Mool Chand Rao Birendra Singh o 55
than one hundred persons Daga
and widespread  destruc- 20-4-1981
tion of dwelling houses in
several vil of Keonjhar
district of Ori when a
tornado hit the villages on
17 April, 1981 and the relief
operations undertaken by
the Government.

. 32. Reported serious power crisis Shri Ashok Gehlot Shri Vikram Mahajan 1 12
' in Rajasthan due to close
down of Rajasthan Atomic 22-4-1981
Powver Project and  irregu-
lar power supply from
Badarpur Power Station.

33. Reported  non-implementa-  Shri Ram Vilas Shri R. Venkatara- 1 1l
tion by the Government of  Paswan man
Supreme Court’s order of 1
Aptil, 1981 re. paymemt o 23-4-1981

bonus to the employees of
of the Life Insurance Cor-

poration.
. Reported death ofa large Shri Harikesh Shri B. )
W nmher of Tpersons in the Bahadur Shankaranand 5
villages of Bihar due "to
Kala Azar and the action 24-4-1981

taken by the Government
with regard thereto,
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H. M.

95. Reported deaths of alarge Shri Rajesh Kumar  Shri Mallikargjun o 55
number of persons and in- Singh i
juries to others as a result 27-4-1981
of the collision bsatween
suburban trains at Raoli
Junction near Bombay on-

24 April, 1981.

36. Reported decision of the Shri Harish Chandra Shri P. V. Naratimha o 58
United States Governmsnt  Singh Rawat Rao
to terminate the agreement
for nuclear fuel supply to 29-14-1931
Tarapore Power Plant and
the reaction of the Go-
vernment thereto.

Reported desire of the Go-  Shri Harinath Misra Shri Nihar Ranjan r 1y
vernment to ecradicate le- Laskar
prosy from the country
within 15—320 ycars and the 30-4-1981
mgramme of action -chal-
out for achieving the
desired  objective.

87

38. The suspected sabatage of Shri Ram Vilas Giani Zail Singh
Air India Boeing mircraft Paswan
‘Makalu’, . 4-5-1981

39- Reported serious situation Shri A.K. Balan Shri Pranab Kumar o 58
arising out of the decan- - Moukherjee .
/

alisation of the imBort of
cashewnuts in Kerala. 5-5-1981
40- Repoarted recent incidents of Shri Harikesh Shri Mallikarjun 0 48
robbery, kidnapping and Bahadur
rape by dacoits in Bombay- 6-5-1981

Howrah Janata  Express
train_between  Manikpur
and Satna Railway Stations
of the Central Railway.

Reported unauthorised shoo-  Sari Ram Vilas Shri P. V. Narasimha o 33

41.
ting'of films by B.B.G. of Paswan Rao
the private life of tribals in —_—
Bastar, Madhya Prai=;h. 7-5-1981

.43« Reported lockout declared  Shri Krishan Pratap Shri G, M. Stephen 1 00

by the four public sector Singh
undertakings in Bangalore. 8-5-1981

5. DIVISIONS

Number of Divisions held . . . . . . . . . . 19
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6. FINANCIAL BUSINESS

Subject Date of Date(s) Time
presenta-  of discus- taken
tion sion

1 2 3 4
. H M.
(i) Railway Budge!
Budget (Railways) for 1981-82 . 19281 1 24
26-2-81 )
27-2-81 |
28-2-81 |
2-3-81  »General Discussion 13 32
$-3-81 |
5-3-81 )
16-3-81 *Discussion and vot- 7
17-3-81  ing on Demands for
Grants
Supplementary Demandsfor Grants 6-3-8r  16-3-81  *Discussion and ‘
in respect of Budget (Railways) 17-3-81  Voting on Supple- |
for 1980-81 mentary Demands |
for Grants (Rail- |
ways) )‘ 6 47
Demands for Excest Grants in 6-381  16-3-81 *Discussion and ‘
respect of Budget (Railways) for 17-3-81  voting on Demands
1977-78 for Excess Grants
(Railways)
Demands for Excess Grants in 6-3-81  16-3-81  *Discussion  and
respect of Budget (Railways) for 17-3-81  Voting on Demands
1978-79 for Excess Grants
(Railways) J
(ii) Gensral Budget
Pudget (General) for 1981-82 .  28-2-81 1 g8
-81
:&3-31
11-3-81  } General Discussion 18 23
12-3-81
13-3-81

13-3-81 Discussion and Vot- —
ing onDemands for
Grants on Account
(Voted without dis-
cussion)

*Discussed together along with the Government Resolution approving certain recom--
trendations of Railway Convention Committee contained in their First Report.



DISCUSSION AND VOTING ON DEMANDS FOR GRANTS OF MINISTRY/DR-
PARTMENT OF—

23-3-81 iCommcmc 6 1
‘24-3-81 [ !
22:3-8! Information and 7 31
26-3-81 Broadcasting

27-3-81 )

30-3-81 }Extcrnal Affairs . 8 og
31-3-81

31-3-B1 ) Petroleum, Chemi-
1-4-81 cals and Fertilizes 6 16
2-4-81 ) -

2—4-3: c
3-4-81 ‘ommunications .
ba81 4 55

6-4-81 }Labour « 3 33
7-4-81

8-4-81 }Dcf‘oncc . . 7 58
9-4-81

10-4-81 1 *Agriculture
15-4-81 ¢ *Rural Recon- 10 47
16-4-81 * struction

20-4-81

20-4-81 | Home Affairs « 10 o4
21-4-81

Civil Supplies
Education and Cul-
Eturc
nergy
Finance
Health and Family
Welfare

Guillotined | Industry
at 6 P.M. | Irrigation
on 21-4-81 }Taw, Justice and
Company Affairs o o3
Planning
Shipping & Trans-
rt

po!

Social Welfare

Steel and Mines

Supply and Rehabi-
litation

Tourism and Civil
Aviation

Works and Housing

J Atomic Energy :

*Discussed together.
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9 Electronics

Environment

Science and Tech-
nology

.Spacc

Lok Sabha

Rajya Sabha

Parliamen Affairs

Secretariat of the

J Vice-President

Total time takenon 65 20

Demands for Grants

Supplementary Demandsfor Grants ~ 5-3-81  16-3-81 **Discussion and Vot-
in respect of the Budget (General) ing on  Supple-
for 1980-81 mentary Demands

for Grants (General)

Demands for Excess Grants  in 5-3-81  16-3-B1 **Discussion and Vot-
respect of the Budget (General) *  ingonDemands for * 1 59
for 1974-78 Excess Grants

. (General)

Demands for Exeess Grants in res- 5-3-81  16-3-81 **Discussion and Vot-
pect of the Budget (General) for ing on Demands for
1978-79 Excess Grants

(General) J

(iii) Budget in respect of Stale of Manipur

Budget (Manipur) for 1981-82 .  16-3-81  19-3-81 @General Discussion ][

19-3-81 @Discussion and
Voting on Demanrs
for Grants on

Account
2 oo
Supplementary Demands for 16-3-B1 19-3-81 @Discussion and
Grants in respect of Budget Voting on Supple-
(Manipur) for 1980-81 mentary Demands
for Grants
(Manipur)

#¢Discussed together.
@Discussed together alongwith the Statutory Resolution seeking approval of the Pro.

clamation issued by the President on 28-2-B1 under article 356 of the Constitution in res
of the State of Masipur. 3 " et

-—
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7. LEAVE OF ABSENCE

.18 Name of Member Period for which  Date

No. leave granted when
leave
granted

1. Shrimati Sahodrabai Rai . . . . . 12-8-80 )
17-11-80
to
28-12-80
16-2-81

to

8-3-81

2. ShriS. N. Prasan Kumar . . . R 9-3-81
to

> 23-3-8¥

7481
8. Dr.Subramaniam Swamy . . o o . 6-481 ]
a7-481
4. Shri V. N. Swaminathan . . . . . 6-3-81
6-4-l801
5. Shri A. A. Rahim . . . . . . 17-2;81
3-4-81
6. Shri Cumbum N. Natarajan . . . . 8-4-81
to *  5-5-83
8-5-81

7- Shri Thazhai M. Karunanithi . . . . 23-2-81
to

1-4-81 i

8. Shri Keyur Bhushan . . . . 10-4-81

1)
30-4-81

9. ShrilSomnath Chatterjee . . . . . 6-4-81
to

80-4-81

10. Shri Balakrishna Wasnik . . . . . 9-3-81

to
24-4-81
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9. OBITUARY REFERENCES

Sl. Name and particulars of Date of Date on Time Remarks
No. Membership death which taken

reference

made H M

g UL e A P S

1. Shri Shankar Rao Tellukar. Mcmb:r of

First Lok Sabha . g2-1280 )
Shri G. K. Singha, Member of Third
Lok Sabha. . . . . . wr-12-80
3. Sardar Mohamad Latifur Rahman,
T _Member of Gonstitucnt Assembly. 31-1280  § 16-2-81 o o4
" Shrimati Tara Govind Sapre, Member
of Fourth Lok Sabha. . . 14181
5 Shri M. C. Chagla, former Union
T‘ Minister. 9-9-8} J
Shri Jahanuddin Ahmed, Mcmbcr of
Fourth Lok Sabha . 2-2-81 19-2-81 o 02
Si'u'lman Sahodrabai Rai, Sitting
Member of Lok Sabha. . . . 26-3-81 26-3-81 o o3
!
8. Shri Gajraj Singh Rao, Member of
Third and Fourth Lok Sabha. . 29-3-B1 41-3-B1 o o2
-f\ g. Shri R. K. Nehru, Member of Ccntral
Legislative Assembly.. . . 2-4-81
/ Shri Nawab Singh Ghauhan Mf'mbt:r of
Sixth Lok Sabha. . 4-4-81
6-4-81 o o2

hri Bibhuti Mishra, Member of First,
Second, Third, Fourth and Fifth Lok

————

\ Sabha. . 4-4-81
12, audhm': Lakh!; Das, Member of Third
Lok Sal . . . . . 2838 9-4-81 0o o2

13. ;'Dr. Y. S. Parmar, M=mber of Constituent

; Assembly, Provisional Parliament and
‘J' Second Lok Sabha . . . . 2-5-81 4-5-81 0 02

10. PAPERS LAID ON THE TABLE
(i) By Government . . . 1234

(ii) By Privawc Members . 4



11. PERSONAL EXPLANATION UNDER RULE 357

SL. Brief Subject Name of Member who made Date Time
No. the personal explanation taken
H. M.
1 Certain remarks made by Dr. Farooq Abdulla 29-4-81 o 02
Shri R. Venkataraman in
the House on 23 April,
1981.
2 Certain remarks made by Shri C.P.N. Singh 8-5-81 o oy
Shri K.P. Unnikrishnan in
the House on 9 April, 1981
during discussion on De-
mands for Grants of Minis-
try of Defence.
12. PETITIONS
Presented by Members . . . 3

31
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15. QUESTIONS
(i) Starred

Number of Qucstions put down in Question Lists for Oral Answers
Number of Questions orally answered .

(if) Unstarred

Number of Questions put down in Quuuon Lists for Wmten Amwen and
Written Answers furnished .

(iii) Short Notice Question

Number of Questions put down in Short Notice Cyuestion Lists

.

Number of Questions orally answered

.

*1139

309

¢I|0‘7g

NIL
NIL

*Includes 45 Starred Questions tnml'crmd,-‘putp:ned from one Ministry to another,

**Includes 136 Unstarred Qusetions transfirred from one Ministry to another.
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19. SPEAKER/DEPUTY SPEAKER(I%HAIRMAN
ANNOUNCEMEN

—— e = o i ——

8l Subject By Whom '
No.

t Decision taken at the meeting the Spea-  Speaker
ker had with the Leaders of Party and
Groups regarding okbservance of holiday
on account of Guru Ravi Das's Birth-
day for Lok Sabha on 18 February,
1981, as also in future.

" # Adjournment of House at 4.30 P.M. on  &peaker
28-2-8B1 to rc-assemble at 5 P.M. for
the presentation of the General Budget

3 Recply by the Finance Minister to the Gen- Dy, Speaker
cral discussion on the General Budget,
submission to the vote of the House of
the Demands for Grants on Account
(General Budget) and the introduc-
tion, consideration and passing of the
Appropriation  (vote on Account)
Bill, would be take up on 13 March,
1981, immediately after the Question
Hour and l‘ormr iterns, like Papers to
be Laid on the Table.

18-2-81

28-2-81

12-3-81

20. STATEMENTS
(i) Sue moto statements madeflaid by Ministers under Rule 372

s, Subject Name of Minister  Date
No. .

Time
taken

t Train accidents which occured between Shri Kedar Pandey 17-2-81
Kattandag;alti and Vaniyambadi sta-
tions of Southern Railway on 11 Feb-
ruary 1981 and between Durandha
and Chainwa stations of N.E. Railway
on 15 February, 1981.

2 Agitation by a section of Loco Running Shri Kedar Pandey  17-2-81
StafT of Railways.

H.M.

42
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1 2 3 4 5
H. M
g Occupation of Indian  Mission  Shri P. Shivahankar 19-2-81 o o1
and the Guatemnala Mission in Mexico
city by a group of Mexican Indians
.4 Government business for the week com-  Shri Bhishma Narain 20-2-B1 0 21
mencing 23 February. 1981, Singh
5 Law and order situation in Gujarat. Shri P. Venkata 54-2-81 o 10
Subbaiah
6 Government business for the week com-  Shri Bhishma Narain  28-2-81 o 1y
mencing 2 March, 1981. Singh
7 Government business for the week com-  Shri Bhishma Narain  6-3-81 0 47
mencing 9 March, 1g81. Singh
8 Government business for the week com-  Shri P. Venkatasub-  13-3-81 o 20
mencing the 16 March, 1g81. baiah
g Intensive ticket checking drive recently ~ Shri Kedar Pandey 16-3-81 o 22
launched on the Northern Railway.
10 Inf:'i'cm in the rate of royalty on crude  Shri P,C. Sethi 18-3-81 o o1
oil.
11 Price and procurement policy of wheat  Rao Birendra Singh  18-3-81 o o5
and Barley.
12 Discussions by World Bank Team about  Shri Mallikarjun 24-3-81 o of

import of High Power Locomotives.

13 Formation of Jayaprakash Narayan Shri S.B. Chavan 25-3-81 o o1
Memorial Committee. *

14 Correcting certain information given on  Shri R. Venkatara-  3o-3-81 ot
30 March, 1981 during galling attention man

regarding reported ;nymcm of Rs.

31, 9o, f00[-by M/s. Zenith Steel Pipes

and Industries Ltd. by way of black-

money for purchase of office premises

in Dalama' House at Nariman Point

Bombay.

15 Change in order of discussion and voting Shri Bhishma Narain g0-3-B1 o o1
on the Demands for Grants relating  Singh
ts the Ministry of Petroleum, Chemi-
cals and Fertilizers and the Ministry
of Communications. ’

16 New pattern of investment of funds of  Shri R. Venkatara-  31-3-81 o 03
charitable and religious trusts and man
institutions.

17 Reported death of a boy due to shooting  Shri Yogendra 31-3-B1 a o1
by police on a runaway taxi on goth Makwana
March, 1981,




18. Payment of an additional instalment of Shri R. Venkatara-  3-4-81
Dearness Allowance to the Central Go- man
vernment Employees and also payment
of an instalment of “Relief to Pension-
ers w.e.l. the 1st December, 1988

19. Outcome of lhl[— intergovernmental Rao Birendra Singh  7-4-81
meeting concluded on 4th April, 1981
between India and Bangladesh for the
Review of  the  Indo-Bangladesh
Agreement on 5th November, 1977 on
sharing of the Ganga waters at Farakka
and on augmenting its flows.

20. Withdrawal of money form the Con- 8hri Yogendra 8-4-81
tingency Fund of India towards the set- Makwana
ting up of Economic Administration
Reforms Commission.

*21. Clarifying the position in regard to the Shri Vasant Sathe 9-4-81
matter raised under rule g77 by Shri
Ram Vilas Paswan in the House on
1 April, 1981 regarding ‘Partisan attitude
of All India Radio on the question
of reservation for Scheduled Castes
and Scheduled Tribes'.

22. Setting up of a Commission for High Shri P. Shivshankar  15-4-81
Court Bench in Western Uttar Pr-desh

23. Vanaspati prices. Rao Birendra Singh  15-4-81
4. Power break-down in Delhi on 21 April, Shri Vikram Mahajan 22-4-81

1981. —

25. Government decision on LIC Bonus Issue ‘Shri R. Venkatara-  22-4-81

26. Attack on Income Tax Officers engaged Shn R. Venkatara-  23-4-81
in search and seizure in certain premi- man
ses in Srinagar,

27. New incentives for tyer and Paper in-  Shri Charanjit 24-4-B1
dustry. Chanana

28. Government business for the week com-  Shri Bhishma Narain  24-4-81
mencing the 27th April, 1g81. in

29- Damage to the Air India Aircraft ear- Giani Zail Singh 27-4-81
marked for the use of Prime Minister
during her scheduled official visit to
foreign countries.

H. M.

0o ol

*Relevant Fxtraets from news items broadcast by A.ILR. were also laid on the Table.
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HM,

Running of a special train from Ahme- Shri Kedar Pandey  29-4-81 o o5
8¢ dabil::llgtoDelh:onnschApﬁl, 1981.

g1. Correcting certain information given to  Giani Zail Singh 80-4-81 o 03
the House on 21 April, 1981 during
the course of replrorto the discussion
on the Demands Grants relating
to the Ministry of Home Affairs.

g2. Government business for the week com-  Shri P. Venkatasub-  30-4-81 o 28
mencing the 4th May, 1981. baiah

93. Incidence of vialence at Biharsharief in Giani Zail Singh 5-5-81 o 05
the State of Bibar,

34. Killing of Harijans by dacoitsin Etah Giani Zail Singh 6-5-81

o 03
district of Uttar Pradesh.
(ii) Statements under Direction 115
Sl Brief subject Namg of the Mam-  Minister  Date Tima
No. ber who made the  who made taken
statement the state-
ment in
reply
H. M.
1 Certain information given Prof. Madhu ShriR.  5-3-81 o o7
by the Minister of Finance  Dandavate. Venkata-
on 23rd February, 1981 raman
while replying to the Mem-
bers who opposed the mo-
:ion {:vrr lleave to introduce
e Life Insurance Corpora-
tion (Amendment) Act,
1981,
2 Certain _information given Shri G.M. Banat- Shri Ma- g0-3-81 o ob
by the Deputy Minister of walla, llikarjun
Railways on 18 December '
1980 in I.ns':&qr to U‘ng N:;f
4341 rega strike
yardmen of u:]fhe Bombay

Central Terminus,
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(iii) Matters under Rule 3§77

SL Subject Name of Member Minister Date Time
No. who raised the who taken
matter made the
State-
ment in
response
there to
1 2 3 4 5 6
] HM
1. Ahwua ?nm Shri Hiralal R, 8hri Yo-
akwana
2. Pcrmmonu b[m‘ to form 'I'nde Shri Samar Muk-
nions by civilian emplo- herjee.
yees working in Dcfenoe
establishments,
g. Coaversion of Nm 8hri N. Dennis.
&‘K:.:]nkumlri
Nadu) telephone
ge into an automa-
tic
* gers due to trm.nlw i l&ﬁdmuu F 1ed o g6
Kisans for the Kisan
in Delhi.
5. Declaring a Gazetted holi-  Shri Suraj Bhan.
day on 18th Fe , to -
commemorate Guru Ravi-
dasji birthday.
6. Regarding Aligarh Muslim  Shri G.M. Banat.
University. walla,
7. Incidents in Kurukshetra Shri Mani Ram
University, Haryana, Bagri. J
8. Steps to contain incidents of Shri Madhavrao
dacoity. Bcindia.
9. Drinking water problem in  Shri Atal Behari 23.2.81 o 17

Scctor 'C’ of Central Go- Vajpayee.
vernment cmployee’s quarters

Gole Market area, New

Delhi.
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10.

13

14.

15

16.

17.

18,

19.

20,

21

23.

Increase in the West Bengal’s Shri Satya Sadhan
cement quota. Chakraborty.

Alleged denial to Tribals  Shri Pius Tirkey.
to be enlisted as Tribals in

the current Census Opera-

tion in certain parts of the

country.

To stop construction of thc  Shri Zainul Basher

Dam in Ghazipur District
of Uttar Pradesh.

Installation of a Radio Sta-  Shri Virdhi Chander Jain

tion in the border Districts
of Barmer-Jaisalmer of
Rajasthan

Atrocities on prisoners  with  Shri Ram Vilas
special refercnce  to the re-  Paswan

cent incident in  Central

Jail, Samastipur,

Shortage of cdible oil in Shrimati Pramila
Delhi. Dandavate.

Desertion by Indian Footbal Shri Santosh Moban
ian Games

Players from Asian Dev.
Coaching Camp.

Am lgamation of Chittaran- Dr, Saradish Roy.
jen® National Cancer Re-

sca’ch Centre and Chittara-

njan Cancer Hospital, Cal-

cutta,

Dispute between the States Prof. K.K. Tewari
of U.P. and Bihar regar-

d.ms' forcible occupation of
land. pa

Development of Colochel Shri N. Dennis.
Port in Tamil Nadu

Development of certain Can- Shri Krishan Datt
tonment areas in  Hima- Sultanpuri.
chal Pradesh.

Inadequate power supply and Shri Mani Ram
increase in  rates of power Bagri.

Supply to farmers with spe-

cial reference to agitation

in Haryana.

Remunerative prices for po- Shri B.D. Singh.
:lae:.il growers of Uttar Pra-

Shortage of edible oils and Dr. Vasant Kumar
vanaspati in the country. Pandit.

>

f 23-2-81

r 24'2’81

25-2-81

H.M.




1 2 g 5 6
H.M.
24. Welfare measures for tribals Shri Uttam Rathod
with special reference to
Kinwat Sanatorium So-
ciety hospital in Kinwat,
District Nanded (Mahara-
shtra.)
25. Upgradation of Madan Shri Mahavir Prasad
ohan Malviya Graduate 25-2-81 o 17
Engincering College at
Gorakhpur into.a Post-Gra-
duate Enginecring College.
26. Relief for the drought-affec- Shri Mool Chand
ted Pali district of Rajus- Daga.
than. B
2. Lock-out in Hindustan Pil-  Shri Krishna Chandra
kington Glass Works in Halder.
Assam.
28. To gear-up ‘Food for Work Shri Satyanarayan
programme and other de- Jatiya.
mental works in
Madhya Pradesh uunder
“integrated R ral Develop-
ment Programme.
29. Inquiry into the alleged Shri V.S. Vijayara-
spirit scandal i.nvnlving ghavan.
states of Kerala and Tamil
Nadu.
30. Contract labour strike in Shri Ramavatar > 26-2-81 o 12
TISCO. Shastri.
31. Relief measures for drought-  Shri P. Rajagopal
affected arcas in Andhra Naidu
Pradesh.
32. Reported racket involving Prof. Madhu Danda-
sale of free Indian Air Lines  vate
tickets,
33. Enhancement of cement al-  Shri K.A. Rajan.
location to Kerala.
34. Collection and return of  Shri D.S.A. Sivapra-
application fee for jobs by  kasam.
‘Tuticorin Port Trust.
35. Problems of residents of Prof. Nirmala Kumarj | 27-2-81 o 1§

Chittorgarh (Rajasthan) Shaktawat.,
due to location of Birla Ce-

ment Factoryin the resi-

dential areas.

g6. Opening of Mshini Cotton  Shri Somnath
and Textile Mills in West  Chatterjee.
Bengal.
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h tri
}zgrﬁ:lcc ic schemes of

1 2 3 5
H.M.
87. Recognition by the Central Shri A. Neclalohi-
Govt. of the ‘Seaman Trai- thadasan Nadar.
ning Course conducted by a <
Kerala Institute of Nau-
tical studies at Kovalam.
g8. Need for stepsto increase Shri Harish Chandra ¥ a7-2-81
supply of kerosene, diesel Singh Rawat. )
and bitumen to hilly distri-
cts of U.P.
g9. Controlling pest-infection of Shrimati Usha
oranges in Nagpur and Prakash Choudhari. 1
Amravati districts of Maha- )
rashtra. J
40. Alleged non-writing of mo-  Shri Rashid R
ther.tongue in the Census Masood.
operations in Saharanpur
and other places.
41. Programme for improvement Shri Rasa Behari
in the field of games  Behra.
and sports,
42. Use of power alcohol as Shri P. Rajagopal -
substitute for diesel oil for Naidu.
transport vehicles. 2-3-81 o 10
43+ To gear-up Public Distribu- Shri Virdhi Chan-
tion System in Rajasthan. der Jain.
44. Repair of the faultin tele- Shrin Mukunda
phone line between Bartti- Mandal, Y
and other arcas of West :
pus ;
45. Refusal to implement Pale- Shri V.N, Gadgil.
kar Award by Sakal Papers ]
Private Limited, Mahara- :
shtra,
46. Problems of handloom in- Shri V.S. Vijayara- '
dustry in Kerala. ghavan.
47- Steps for improving power Shri Ram Singh ,
supply in Rajasthan, Yadav,
48. lllcpprte_d dem?rn for al- Shri Niren Ghosh.
'owmg import parc-
tiallly oriented 1;«;-“ for 3-9-81 it
actual users hitting the '
small weavers' interests. ]
49 Steps for sanctioning of new Shri K. A. Rajan. '
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t 2 ] 4 3 6
H. M.

Reported killing of a person  Shri Suraj Bhan Gnm

3 by Meerut Police.

1. Reported terror in threc Shri Rajesh Pilot -3-81

st Tehsils of Bharatpur district 53
unleashed bya particular
gang of dacoits.

2. Payment of arrears to Shri Satyanarayan 1
5 far}::m by Sugar factories Jatiya.
of Jawra and Mahendrapur
Road in Madhya Pradesh.

Shortage of postal articles Shri Satyagopal Misra
58 in West Bengal.

54- To set up small scale indus-  Shrimati Usha Pra-
tries mlnl.ly and backward kash Choudhari.
areas of Maharashtra.

55. Extra allotment of cement Shri Chintamani
to Orissa for works to con-  Panigrahi

trol floods.
86. Drinking water problem in Shri Ramavatar
Patna city. Shastri.

. Steps for implementation of Shri Ashok Gehlot
5 Pmar Award,

58. Steps to release tax mark Shris}uvamr
permit (powerloom) to \ 5-3-81 o 16

oom weavers Bur-

pur in Madhya Pradesh.

59. Earlyfdecision about setting- Shri Bheekhabhai
up of a regional rural bars
mngwm Town inRajas-

60. Alleged recovery of defence Shri Rajesh Kumar
armaments in Agra. Singh

61. S to avoid strike Shri Ram Vilas
J;cmp.or Doctors of Delhxby Paswan

62. Treatment meted out to Shri K. M
e M ayathevar
nithi, M.P,, in jail after hh

recent arrest.
63. Reported work: Shri i Baha-
8 R Rt Jone hamork: Shri Harikesh




] 2 3 5 6
HM.
64 Artest of students underthe Dr. Subramaniam | '
National Security Act. Swami
65. To increase the amount of Prof. Nirmala Kum@ri
subsidy for bio-gas (Gobar  Shaktawat
gas) plantsin the rural
areas.
66. Ineffectiveness ofnnderpelt Shri P, Rajagopd
vaccine  produced Naidu
Hydcrabad,
67. Alleged attack on the editor Shri Harikesh Baba-
of ‘Jan Varta’, dur
68. To impose t:xase duty on Shri Ajit Kumar Saha 9381 o 18
tobacco instead of beedies.
69. Alleged carelessness by the Shri Ram Vilas Pas-
head of the Surgery wan
D:f:rl.mmt of Sarojini
Naidu Hospital, Agra.
70. Jug:;ul enquiry into theA in- Shr{, Atal Behari
ent regarding tma ajpa
Ram Sanatan Dharam vee
College, New Delhi, lead-
ing to lathi-charge by the
police.
71 Protection of fishermen in Shri Rasa Behari 7
the coastal belt of Orissa, Behra -
42. Release of water from Shri Krishna Kumar ]
Gandhi Sagar Dam to Goyal
Kota-Barrage Rajasihan
by M.P. Government.
73. St for expansion and Shri R. P. Das
cient running of Durga-
pur Steel Plant.
74 Stepsfor movement of grain  Shri Madhavrao
stocks from FCI depots to  Scindia
Tehsils in Bhind district.
75 RCPOﬂed gang-raping ofan  Shrimati Geets
divasi woman in a vill- Mukherjee 1
nge of Madhya Pradesh. '
76. Installation of Ashoka Ley- Shri Ram Si
land Truck Engines Yadav iogh } 1.8t o 13

i

mmu&ctunng ind
at Alwar, undmnum

Increasing incidence of T.B. Shri Arif Mohammad
in Kanpur, U.P. d pite Khan
advancement in 1
rescarch and treatment,
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1 2 3 5 6
HI M'.
48. Outbreak of poliomeylitis  Dr. A. Kalanidhi ]
in epidemic form in Madras
city.
%9. To grant full ownership right Shri P. Namgyal 10-3-81
and citizenship to the refu-
from Pakistan occupied
hmir who crossed over
to India in 1947. J
8o0. Problem created by accum- Shri Manphool Singh
mulation of water in de- Ghlucﬂn_ry
pressions  of Rajasthan
canal in Suratgarh tehsil.
B1. Need to increase the quanti- Shri Virdhi Chander
ty of drinking water supp- Jain
lies in villages in Western
region of Rajasthan.
82. To set up the Aromatic com- Shri V. 8. Vijayara- ‘
plex in Kerala. : ghavan
83. Reported demolitions by D.  Shri H.K.L. Bhagat
D.A. in West Vinod Nagar
in the trans-Yamuna area.
84. To accord clearance to the Shri A. Neclalohi- " 11-3-81 o Igp
2nd and grd stages of the  thadasan Nadar
Vizhinjam fishery harbour
project.
85. Extension of terms of Chair- Shri Niren Ghosh
men of nationalised banks.
86. Alleged rape of two Adivasi Shri Satyanarayan
girls in Bhabri village of  Jatiya
Jhabua district, Madhya
“Pradesh. J
87. The issuance of a licence to Shri Satyagopal Mm]
sct up a Petro-Chemical
complex at Haldia.
88. Setting of a Petro-Chemical Shri Dileep Singh
industry based on Bombay  Bhuria
Gas in Ratlam, Madhya
Pradesh,
8g9. Need for relief to the Victims Shri Harish Chandra
of bus accident in Almora  Singh Rawat
and Pithoragarh districts of
U.P.
. A daily Indian Airlines’ ser- Shri Mahavir Prasad § 12-3-8r o %o
vice to Gorakhpur, '
91.

sm:& of a Bench of Shri George Fernan-
d High Court at des
Meerut.
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1 2 3 5
H. M.

92. Non-implementation of Pale- Shri R. N. Rakesh
kar Award by the ma:
ment of a U.P. Hindi ‘daily’. )

g3. R discussions by Prof. Madhu Danda-

orld Bank team about vate >
import of highpower loco- 12-3-81
motives.

94. Difficulties of roller flour Shri Ananda Gopal
mills in West Bengal. Mukhopadhyay J

95. To bring all exportable com- Shri Saifuddin
modil?ea under compulsory Choudhary ]

uality control and pre-
iipmcm inspection.
96. Dismissal of part-time corres- Shri Nawal Kishore
nondents by news-papers in Sharma
violation of Palekar Award.
97. 'Toconstruct a bridge over Shri Rana Vir Singh
Ghaghra joining Barabunki
and Bahraich districts, U.P.

08. TO ascertain potentialities Shri V. S. Vijaya- 16-3-81
of -.xportinglgmnite rocks  raghavan '
from Palighat.

g9. Difficulties being faced by Shri R.L.P. Verma.
the villagers living on the
border between Bihar and
Uttar Pradesh.

100. Demand for crcaton of Shri Eduardo Faleiro. J
‘Vishal Gomantak’. _]
101. Preserving the Jagannath Shri Rasa Behari
temple of Puri and Sun Behra
temple of Konark which
are on the verge of extin-
ction due to lack of proper
maintenance.
102. Development of Ghazipur Shri Zainul Baskier ]
district by providing funds
for heavy and small cottage 17-3-81 13:
industries,
108. Aﬂﬁ recruitment of Shri Chintamani
tri of Orissa through Jena
unauthorised agents in
other States,
104. To improve working condi-  Shri Harikesh

thons of university teachers. Bahadur.




Better P & T services in
Burdwan district of West

Bengal.
R

€08,

#06. Shri Ramavatar

Shastri

demolition of
i’ of Shri Chander
Shekher Azad in Allahabad
on 10 March’ 81 and need
to issuc a postal stamp in
the memory of Shri Azad.

Controlling soil erosion in

the catchment area of river
Ganga in ai and
Monghyr districts of Bihar.

Steps to rcopen Aravali
Swachalit Vahan Automo -
biles Limited, Alwar (Rajas~
than).

To improve capacity utilis- Shri Jitendra Prasada
ation of Ordnance Cloth-
ing Factory, Shahjahanpur.

" To abolish Devdasi system
in Karnataka.

107. Shrimati Krishna
Sahi

108. Shri Ram Singh

Yadav

109.

8hri B. D. Singh

t1t. Reported closure of the
Jawahar Lal Nehru Univer-
sity’s centre of studies in
science policy,

412, Setting  up a Bench of Alla- Shri Harish Kumar
habad High Court at Gangwar
Bareilly,

Reported disappearance of Shri Krishna Kumar
a District and Sessions Judge Goyal
O;BR.njulhan since 16
1981,

Shri K. A. Rajan

1g.

114. Steps to improve distant ShriHarish Chandra
communication facilities in  Singh Rawat
backward districts of Uttar
Pradesh.

215, Need for fertilizer factory in Prof. Nirmala Kumari

Chittorgarh. Shaktawat

116. Better Sanitation in Laxmi  Shri Bheekhabhai
Nagar and Guru
Nagar, trans-Yamuna colo-
nies to check outbreak of
Cholera and Malaria.

Nationalisation of Mjs
Carter Pooler & Co. Pvt.
Ltd., Calcutta.

117. Shri Mukunda Man-

dal

Shri Krishna Chandra
Halder

H.M.

17-3-81

19.g81 o 16

|
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118, Establishment of a rubber- Shri N, Dennis A
based industry in Kanyaku-
mari district,

r1g. Supply of coal to Ongole in Shri P. Rajagopal

9 y am district of Andhra Naidu

Pradesh to help the tobacco
curing process.

120. QCrisis in cashew industry in Shri P. K. Kodiyan
Kerala. . 20-381 o 19

191, Punds for drought and ShriS. A. Dorai
drinking water scarcity in  Secbastian
Tamil Nadu.

122. To  clear lease papers Shri Ram Vilas Pas-
hampering allotment of al-  wan
ready-devel land to the
members of howing society
in Delhi. |

r23. Election of Delhi Metropo- Shri Atal Behari Vaj-
litan Council. payee

124 Law and order situation Shri Mani Ram
with particular reference to  Bagri ]
allegcd incidents of dacoity, ]
looting and murder 1n
Hissar, Haryana.

125. A new fast train between Shri Ajit Kumar
Chakradharpur and Howrah. Saha

126. To abolish the contract sys- Shri B, K. Nair
tem of employment in the
Indian Rare Earths Factory
at Chavara,

127. Alleged release of prisoners  Shri ish Tytler

7 2 from Tibar Jail, Delhi with Jagd

the help of forged docu-
ments.

128. Steps . for providing drinking Dr. Vasant Kumar
water, etc., during the com- Pandit
i summer Season in ]

adhya Pradesh.
e 23381 o0 m:

12g. Research to eradicate brown- ShriV. 8. Vijaya-
hopper infection to paddy  raghavan
crop in , and j
sion of assistance to
farmers.

130.% Alleged  kidnapping of a Prof. Madhu Danda-

Judge of Rajasthan, vate

i




131. 8 of purchasing of Prof. N. G. Ranga H. M.
cotton gr Cotton Corpora- i

ration of India in Andhra

Pradesh.

132. Reported termination of Shri George Fernan- 23-3-81
capital units scheme by Unit des ]
Trust of India.

133. Discovery of carpet of Nodu- Shri K. P. Singh Deo
' les'in Indian sea-bed.

134. Moeasures to provide adequ- Shri Jitendra Prasada \
ate train sefvices between
Pilibhit and Shahjahanpur.

135. To re-claim alkaline land.  Shri P. Rajagopal
Naidu

136. To keep the river Ganga free Shri Zainul Basher |
from pollution.

137. Conducting local body elec- Shri K. Mayathevar
tions in Tamil Nadu. 24-3-81 o 1

138. Remuncrative price for tob- Shrimati Geeta

producers. Mukherjée
1 Reported distorted delinea-  Shri Bapusaheb Paru-
tion of India's boundary in  lekar

the latest Chinese maps.

140. Reported digging of a new Shri Ram Vilas Pas-
o drain byDrEEi Administra- wan
tion for release of water
from Haryana and Rajasthan
and farmers’ reaction there- _J
to.
141, To set up a Central Uni- Prof. K. K. Tewari 4
versity in Bihar

142. To allow rebate on the Shri M.S.K.
sale of handloom clothes Sathiyendran
without any restriction.

143. A train connection between Shri G. Narsimha
Sirpur-Khagaznagar and ~ Reddy
Hyderabad.

- 25381 o 15

144. Threat of closure of small Shri Virdhi Chander
scale unit in Makwana, Jain
Marwar, Pali, ete, in
Rajasthan due to excise
duty, levy on job works
worth Rs. 1,000.
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145. Shortage of wheat, sugar Shri Satish )
4& an::‘ltsrioe in Jaipur fair Agarwal
price shops.

146. To introduce EMU coa- Shri Sushil
ches in  Burdwan-Asan-  Bhattacharya.
sol scction and extend
suburban area services
up to Asansol. - 25-3-81

147. To stop illegal encroach- Shri Narayan
4 ment of theeg?{ailway land Choubey.

at Kharagpur, = South- '
Eastern Railway. i

148. Measures to improve wor- Shri Chingwang
g::IT of  Agricultural onyak.

in the State of
Nagaland.

140. Alleged closurc of indus- Shri Shiv Kumar
trics due to cancellation Singh , 1
of cake-coal allotment.

150. Implementation of Na- Shri Ram Singh
tional Qapital Region Yadav.
lan.

151, Protest-week from 26th Shri Rashid
March, 1981 by Junier lll’l.boml
Doctors of Delhj over
nﬁn-implcmcntatimbm of
the agreement a t
their demands.

t52. Reported march of farmers Shri Indrajit Gupta L
and  agricultural la- 96-3-81 o 12
bourers from Red Fort to
RBoat Club for redressal of
their gricvances.

183. Supply of coal to Ennore Dr. A. Kalanidhi
ermal Power Station,

154. Construction of  ‘Krishi Shri Mukunda i
Vigyan Kendra® Kak- Mandil.
dwip in West Bengal.

r55. To rrovide maximum possi-. Shri Harikesh
ble facilitics to our scien- Bahadur, |
tists.

156. West Bengal Government’s Shri Matilal Hasda
reported request for per- 1 .
mission of the Reserve
Bank to set up its own
Banking Company.

2%9-3-81

157. Reported demolitions by Shri Ramavatar
D.D.A. in Preet Nagar Shastri,
extension area, Delhi.

—— ey
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158. To declare Jodhpur clty Shri Ashok Geblot
. nB—n c:ty fr E:c:ll o
Government
employea
159. Measures to provide un- ShriNawal Kishore
interrupted services by , Sharma r 27-3B1 o 13
Nationalised Banks,
160. Recent strike by the workers Shri M. Ramgopal
of the clearing agents at  Reddy.
Bombay Port,
161. More facilities for the de- Shri Atal Behari
t of National Vajpayee.
School of Drama.
162. Unauthmd use of molquuf Shri Ashfaq Hussain
and of wor- . . _
ship in Delfhm v !'- kS J
163. Amsmme to farmers sus- ShaniRam ]
lmth idue to B‘s!l' " -
dumge to their crops . )
by hail storm. e e w
164 Steps fcrdlqlmq:\rovmg working  Shri Jagdish Tytler
l > L
Dcnu Hosp Toa B
165- To set up a sugar fact Shri Jitendra -
n the pco-opa-stwe se?:?crw Pr{udl. =
m
166. To release increased ts Shri Uttam Rathod
to Nagpur Flying Club.
167. To start techno-economic Shri Basudeb
survey for  coaching Acharya. . §0-3-81 o 18

facilities  at
Asansol Railway Station,

168. To accord permimion to ShriP. Rajagopal
transport coal for brick- Naidu.
kiln units of Madras.

169. To accord ‘B’ class status Shri Satish Agarwal
to Jaipur City for bene-
fit of Central Govern-
ment employees.

1 A statement regarding set- ShriBa cb
7 ting-up of Aluminium Parulﬁ‘h
Project at  Ratanagiri,

arashtra.

171. Construction of a Railway Shri Ram Singh
overbridge mnear Alwar Yadav.
Railway Station,

Rajasthan.
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172. Recommencement of export Shri B.K. Nair
operations from  Allepey ]
Port in Kerala,
179. Increased  assistance to Shri Ashok Gehlot,
Rajasthan Government to
meet severe drought in
that State.
174. Non-availability of cooking- Shri Krishna
gas in Raniganj area. Chandra Halder,
175. Steps for rehabilitation of the Dr, V., Kulandaivelu, L g1-g-81 o 1
e after their eviction
er thc Land Acquisition
Act in Tamil Nadu.
176, Alleged removal of tradi- Shri Krishan Datt
tionally stationed civilian Sujanpuri
families from their houses
and land in the Nahan
cantonment area
Himachal Pradesh.,
177. Assistance for water supplies Shri T.R. Shamanna
to Bangalore city. J
178. Setting-up of industries for Shri Jai
u'ugl:m of employment in £:I shyap. 1
Aonla Lok Sabha Consti-
tuency.
179. Drinking water problem in Shr Harish Chandra
the hilly districts of Uttar Singh Rawat
Pradesh.
180, To start construction work Prof. Nirmala Kumari
of 8 by-pass near the Railway  Shaktawat
ovu'brki:e- in Kota,
Rajasthan.
181, f:glcmentation of child Shri RasaBehari
are ogrammes in Behra
Kalahandi district of Orisa.
182. Consideration of demands ShriK.A.Rajan - 1-4-81 o 19
of the Indian immigrants
in Gulf Countries, -
183. A local train between Shri Keshorao Pardhi
Bhandara Road to Jawahar
Nagar Defence Factory in
Maharashtra,
184. News coverage on national Shri Ram Vilas Shri Vasant
issues by All-India Radio Paswan Sathe

J 9481




number of Urdu tcachers to
the schools and arrange-
ments for taking-up  exa-
mination in Urdy in Delhi
schools.

H 2 3 5 6 _
Hl “.
185. Solving the problem of Shrimati Gurbrinder 7
water logging in the town  Kaur Brar.
of Muktsar in Faridkot
district of Punjab.
186. Directions to State Govern- Shri K. Mayathevar.
ment of Tamil Nadu for
dropping the ‘Kattalai
Drinfing Water Scheme’
and completion of*Veeranam
Scheme’ in Tamil Nadu.
187. Measures to create more Shri Somnath
cmployment  opportunities  Chatterjec
in West Bengal,
188. Rcported felling of rare Dr, Vasant Kumar
v:rli:gy of trees in Delhi. Pandit.
189, Additional financial amis- Shri Ramavatar { 2-4-81 o 17
tance to State Governments  Shastri
for improving primary
education in the country,
190. Closure of Banaras Hindu Shri Harikesh
University and need to Bahadur
reopen it at an carly date-
191. Action against the officials Shri George
of Red Cros Socicty who Fernandes. |
have been charged for
criminal conspiracy in the
Court.
192. Remunerative price for Shri Motibhai R.
bidi-tobacco producers in udhari.
Gujarat.
193. Supply of more Railway Shri Chintamani Jena)
wagons to Orisa for trans-
porting Sabai ropes and Sal
leaves.
‘194. Steps for release of stranded  Shri Daulatsinhji
vesels in  the Gulif Jadeja
due to Iran-Iraq conflict
and use of Indian vessels for
bringing dates from Dubai.
195. To declarc Bundi district in  Shri Krishna Kumar
Rajasthan as a backward Goyal
area.
196, Sectting-up of a Bench of ShriDigambar Singh { 8-4-81 o 13
o6 Allahabad High GCourt at
Agra, Ulttar Pradesh.
197. Steps to provide sufficient Shri Zainul Basher.

—



193, Iudefinite strike by Class IIT Shri Sunil Maitra. | 3-4-81
& 1V employees of LIC ]
and latest Supreme  Court
Judgement on bonus to these
employees.

199. To set up a Rural Housing Prof. Nirmala Kumari) -
Board. Shaktawat. |

200, To supply proper variety of Shrimati Vidya
coal to Andhra Pradesh Chenupati.
Cement Company (Vijaya-
wada) to avoid its impending
closure.
g201. To solve drinking water Shri Ramnath Dubey
scarcity in Bundelkhand
region of Uttar Pradesh.

202. Measures to ecnsure a con- ShriJaipal Singh 6-481 o 38
tinuous remunerative l}:rice yap u:
for potato growers in Uttar
Pradesh.

203. Amistance to Tamil Nadu Shri N, Deanis
for tackling drought situa-
tion in that State,

204. Crisis in handloom industry Shri K. Kunhambu
in Kerala.

205, To restore the train services Shri Amndafnha_k
on Darjecing-Himalayan '
section of NF Railway.

o
206. A super-fast train between ShriB.D. Sifigh A
Lucknow and Allahabad.

207. To provide faciliies for Shri P+ Rajagpal
the empl of National  Naidu
Institute of Sheep Develop-
ment in Rajasthan,

208. To create a  separate Shri Chintamasm l
Archaeological circle in Panigrahi

Orima.
209. To convert Dabhol Port Shri Bapusaheb
into a major port. Parulekar

210. To ensure accuracy of Shri G.M Banatwalla
infermation on religious and
linguistic minorities collect-
ed in the recent census,

7-4-81 ¢ 12

211, Reported rise in prices of Shri Arjun Sethi
vanaspati .

212, Relief mecasures for the Shri Rajesh Pilot
damagq caused by hails- ks Fiko
torms in Rajasthan and
Uttar Pradesh.

e ey




213.

214

a1s.

216.

217.

218.

219.

220.

a11.

222.

223.

224.

62

To set up fertilizer-gasbased Shri Jitendra Prasada )
unit in Shahjahanpur,Uttar
Pradesh,

Reported loss to crops due Shri Mani Ram Bagri
to hailstorms, torrential
rains, lightening and cyclones
in various parts of the
country, particularly in
Haryana.

To widen the National Shri Mahavir Prasad
Highway in the Eastern
U.P. near Ghazipur,

ukgarh and upto

f

R ted circular to the Prof Madhu
Chief Ministers regarding Dandavate
sccuring consent of

Additional Judges in the

High Court for

considered for absorption

in the other High Courts.

ted inadequate supply Shri  Mukunda
arn to textile industry Mandal
est Bengal.

Shortage of polio-vaccine Shri Ram Vilas.
in Delhi and other parts Paswan.
of country.

To accord assent by the Shri Chitta Basu
President to the  West
al’s legislation on
Shri Ram Krishna Sarda
Vidyapitha and the Banga-

bhashi group of colleges. J

Construction of 2nd phase Shri Harihar Soren
of the Jakhapura-Banspani
Railway line from Eaitari
to Banspani in Orissa.

Allotment of a plot of land Shri Eduardo Falgirg
in Delhi to certain press
organisations.

Financial assistance to  Shri Krishan Dutt
Himachal Pradesh Govt. in  Sultanpuri |
view of the damage caused '
to crops by the recent
hailstorm there.

Problem of employees of Shri Ramavatar
drug industry which is  Shastri. |
still controlled by multina-
tionals.

Working of Mental Hospital, Shri Rajnath Sonkar
Ranchi. Shastri

e e e — e
Ll

Shri
Vasant
Sathe.

8-4-81

9-4-81

o

0

o9

19
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225. Installation of  original Shri Abdul Samad
Jalakanteshwara idol in 9-4-81
the temple in Vellore Fort. |
226. Direction to MMTC to Shri M. Kandaswamy
restore supplies of alumi-
nium to the utensil wunits
in Tamil Nadu.
227. To increasc the credit deposit Shri Krishna Chandra
ratio of nationalised banks Halder.
in West Bengal.
228. Resumption of oil explora- Dr. Krupasindhu
tiul:a v?olrk in the Mahanadi Bhei.
basin,
229. To declare Barmer-Jaisalmer Shri Virdhi Chander |
districts  (Rajasthan) .as Jain.
industrially backward areas.
2g0. Crisis in fishing industry in  Shri Xavier Arakal.
Kerala. , ,
231. An enquiry into the alleged Shri Ajit Kumar
closure of drug companies Saha.
in Maharashtra.
232. Declaration of national holi- Shri Satyanarayan
day on the birthday of Dr. Jatiya.
B.R. Ambedkar on 14th
April, 1981.
233. Repored shortage of power Shri Rashid Masood
for the coming Asian Games.
9 10-4-81 o a8

284. Drinking water problem in  Shri Narayan
western parts of Midnapore Choubey.
district of West Bengal.

295. To honour the agreement Shri Harikesh
hl;:lwc«en the Iabou;ernsha.nhf Bahadur
the management ol ilai
Steel Plant to resume the
work in Dalli Rajhara iron-
ore mines.

236. Proper utilization of the Shrimati Gurbrinder
waste land near the Moga Kaur Brar.
Railway Station.

237. Adverse effect on farmers Shri V.S. Vijayara-
growing cocoa, rubber, etc., ghavan.
in Kerala on account of the
recent import policy an-
nouncement.




239-

240.

241.

242.

243-

244

245.

246.

247.

248.

249.

250.

Alleged disfiguring of Am- Shri Mani Ram 1
bedkar statue at Dr. Ambed- Bagri.
kar Stadium.

based unit in Banda district
of U.P.

To set up a fertilizer-gas SlgluRmmlh .

Dibtribution of soda ash in Shri Bhikhu Ram
the Union Territory of Jain.
Delhi, '

Need to control drug prices. Shri N.K. Shej-
walkar,

Measures to streamline oil Shri Virdhi Chander
and gas exploration work in  Jain.

district Jaisalmer of Rajas-

than. L

Better utilization of energy. Shri Harikosh
Bahadur.

Necesary directions to Shri Bapusabeh
Mogul lines for rcplmmem Parulckar.

of old ships operatin

West Coast of Konl

Maharashtra ¢ and nced

to consider operation of

hydrofile or hover-craft ser-

vice on this Line.

Adequate supply of food- Shri Ramavatar
grains to Bihar for public Shastri.
distribution system.

Construction of a bridge Shri Harish Kumar w
over Sharda River in Gangwar

Pilibhit district of Uttar
Pradesh.

Financial assistance to ShriV. S Vijya-
Kerala Government to set raghavan
up a factory for extracting
clove oil.
To allot more Railway wagons Shri Rasa Behari

to clear-up the stocks of  Behra >

steel, etc., of Rourkela
Smel Plant.

“To take-over the Mokamah- Shrimati Krishna
B;irnluya Tal Project in Sahi
har

To include Indore under Shri Satyanarayan
new Boeing and Avro air  Jatiya
services.

15-4-81 o—16

16-4+81 o--08
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251. Financial assistance to West  Shri Satyasadhan
Bengal Government to Chakraborty
provide relief to non-

Assamese evacuees from
Assam living in West
Bengal.

2 To publish an authentic Shri Ram Vilas
Hindi version of the Consti- Paswan
tution of India.

253. Special trains for devotees to  Shri Harish Kumar
to Mata Purnagiri Fair at  Gangwar
Tanakpur (Nainital), Uttar -

Pradesh.

254. A halt station at Durgachak Shri Matilal Hasda
Railway level-crossing
adjacent to Haldia.

255. Proper utilization of water Shri Bapusaheb
of Koyana for drinking and  Parulekar
irrigation purposes.

256. To take over by the Ministry Shri K.M. Madhukar
of Health the University
Col of Medical Sciences,
New Delhi,

257. Drinking water problem of Shri Atal Behari

residents of DIZ area, Vajpayee
New Delhi. i

258. To accord sanction for a Shri Subhash Chandra
pulp factory at Kakinada  Bose Alluri.
n East Godavari district,

259. Tadinstall a relay Radio Shri Harish Chandra
Station at Almora, Uttar Singh Rawat
Pradesh and a Television
Centre in Kumaun Division.

260. To restore train services in  Shri Ashok Gehlot
Jodhpur division.

261. To utilise animal power for Dr. Vasant Kumar
additional sources of energy  Pandit
to uplift the rural sector, P

262. Reported move to acquire Shri Chitta Basu
scientific help from ‘est
any to explore minerals
from the Ocean.

263. Reported token-strike  on Shri Samar
21 Apl., 1981 by workersin  Mukherjee
industrial, commercial and
other sectors in Delhi,

L

|

)

16-4-81

20-4-81 o—I17

21-4-81
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264. To stop of loans Shri Uttamrao Patil
and stay of le;:rp

launched against the umu

established by unemployed

agriculture graduates under
rious schemes in 1971,

. Harmful effects of tinned Shrimati Pramila
baby-food. Dandavate

266. Losses suffered due to hail- Shri Harikesh
storms, tornado, etc, in Bahadur
various parts of the
country and need for relief
measures therefor,

267. Steps to redress problems Shrimati Geeta
of non-teaching employees Mukherjee
of universities.

268. To commemorate the memory Prof. K.K.
of Babu Kuer Singh of  Tewari
1857 freedom struggle.

269. To stop harassment of the Shri Jagdish Tytler
workers of DCM and'Birla

Mllls Delhi

270. h{d Jeader of Harijan Shri Ram Vilas
Muktl orcha. Paswan J
Inquiry into alleged recovery  Shri Chhotey Singh

i of qco:;{l‘lhand goodlfmm a Yadav e |

hotel in Kanpur.

272. Power failure in Delhi on 21 Shri Mani Ram  Shrj
Apl.; 1g81. Bagri Vikram

) Mahajan
273. Harmful effects of indiscri- - Blri’'Rasa Bettari
minate use of poisonous Behra,
pesticides,

274- To accord trade union rights’ 8hri'Nurayan Choube
to the workers working in the
ladli’mrul belt of Mirzapur,

275 To provide coal and lignite Shri Motibhai R.
to Izr)lgk -kiln manufacturers Chaudhari
353,

276. Financial assistance to  Shri Satish-Agarwal
Rajasthan to meet famine
conditions.

—

277. Pollution of air and water in  Shri Krishna Kumar
industrial town of Kota, Goyal
Rajasthan.
278. Measures for industrialisa- Shri Rana Vit Singh

aroas neur Nepal,

tion of backward tarai \

H. M.

21481 0 24

22-481 o 18

23-4-81



67

279.

283,

283,

284.

285,

2fy,

An enquiry into the all Prof. P.J. Kurien.
death of a Jawan in Delhi

Central .Ordnance Depot,

Inadequate allotment of Shri Mukunda
wagons to West Bengal. Mandal.

To lift lock-out of the Kiri-  Shri Ramavtar
buri Qwartiiitc minerals Shastri

mines of Singhbhum dis-

trict of Bihar.

Toinclude certain commu-  Shri Eduardo
nities under Scheduled Tri-  Fuleiro.

bes category in Goa to pro-

vide them benefits available

to other Backward Classes.

To declare Khad area of
Saharanpur district of U.P.
as a backward arca.

Shri Rashid Masood

Measures for providing Shri Jagpal Singh
adequate train services and

better conditions of work

for the landless labourers of

Bihar who go to Haryana

and Punjab in search of

of work.

Decisiogn of the Board of Shri Madhavrao
Secondary Education Scindia
Bhopal, Madhya Pradesh

cuncelling Delhi as Exa-

mination Centre for Inter-

mediate  Correspondence

Course students.

. Shifting of the head-quar- Shri Mahavir Prasad

290,

ters of Assistant Engineer
(P&T,) from Gorakhpur.

Pending applications of Shri Ram Naging
freedom fighters for Misra

pension.

To preserve forests of Wynad  Shri V.8, Vijayara-

in Kerala, ghavan.

+ A Railway line between Shri Virdhi Chander

Phalodi and Kolivat to Jain
establish a link between
Jaisalmer and Delhi,

An additional Rail reser- Shri Motibhai R.
vation counter at Bombay Chaudhari.
for Bombay-Ahmedabad

5
H.
23-4-81 o
L 29-4-81 °

4



68

291, To continue the paymentof Shri Zainal Abedin

Project Allowance to the
employees of Farakka Pro-
ject.
292. Alleged smashing of a photo-
of Dr. Ambedkar in Kan-
ur by a police sub-
inspector.

293. An action dgaimf operations

Shri Ram Vilas
Paswan

Shri Rajesh Kumar

firms involved in  Singh
lucrative ruacket for self-
employmentin Delhi.
294. Financial assistance for the Shri Satyagopal
construction of a 2Bo KM  Misra
arterial road between Hal-
dia and Parakka in West
Bengal.
295. To project Harijn:n students  Shri Mani Ram
of Meerut Medical Col- Bagri.
lege who were allegedly
beaten up on 19-4-1981,
296. Steps for urgent transporta- ShriP. Rajagopal
tion of perishable commo- Naidu.
dities like lemons, G;gx
and fish from West -
vari district in Andhra Pra-
desh by Railways.
297. Lo improve the services BShri Harikesh
ovided at Inter-State  Bahadur.
us Terminuys, Delhi.
208, Unilateral abrogation of Shri Arjun Sethi,
Tarapore Pact by U.S.A.
29). An action inst foreign Shri Dileep Singh
(‘a-’)rres|:lc-1‘lxdc.n.t§ral taking huria.
pictures of Adivasi Women
of Bastar district,
300, Stept to reopen B&C Mills Dr. A. Kalanidbi
as per the agreement rea-
ched batwzen the Govern-
.mznt and the management.
go1. To remove bottlenecks in  Shri Chintamani
the working of ESI Scheme  Jena
in Delhi.
3o T» indicatc the ancillary Shri &pu'.hcb
industries to be set up in Parulckar

the propx»ed petro-chemi-
cal complex at User near
Alibig in Raigarh district
of Maharashtra,




303. Development of forest arcas
in Himalgynn region.

904. Enhancement of salaries of
staff in’Indian Embassies.

305. Shortage of  life-saving
;I.rugs with parl.lcular re-
erence to 8 p?.: of pro-
duction me( Dcyp-éc-
C1 em Limited, (‘alcutta

306, Issue of Visas by Pakistan
Embassy to Indian national
for visiting their relations
in Pakistan.

307. Alleged deterioration in the
ﬁcd ght scrvices provided
byAlr India.

308. Shortage of text-books due
to shortage of paper in the
country with particular re-
ference to Bihar.

309. Regular employment and
basic amenities to Sri
Lanka repatriates settled
in Valparai Hills, Tamil
Nadu.

310. Restoration of  cancelled
train servicesin Kerala,

g11. Reported illegal felling of
trees by organited gangs
in the forests of Orissa.

312. To augment purchase
of iron ore by M.M.T.C.
in Qrissa.

Shri Harish Chandra
Singh Rawat

Dr. Subramanizm
Swamy

Shri R.P. Das

Shri Zainul Basher

Shri Uttam
Rathod

Shri Chandradeo
Prasad Verma

Shri G.T. Dhandapani

Prof. P. J. Kurien

Shri K.P. Singh Deo

quota Shri Rasg Behari
Behra.

313. Tostartan Up & Down fast Shri Ghuhm Mohd.

runn:-n train service bet-

ucknow and Delhi
vil Aligarh, Chandausi
and Bareilly.

914. Alleged death of a Mangk-
pura Resident of Delhi.

Shn Atal Behari
Vajpayee

815, To solve Mahi river dispute Shri Virdhi Chander

between Rajasthan and
Gujarat by Central
Govt.

316, Financial assistance fordtthe
_damage caused by torna
in Keonjhar, Orbyun

Jain

Shri Chintamani
Panigrahi

> 29-4-81

4-5-81
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27
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317.

318,

319.

Alleged cornering of animal
blood by Franko-India to
prevent  indigenous  drug
industries from producing
vital life-saving drugs.

Presentation of a petition
by the &tate Government
employees and teachers of

the country through the
All-India State l.gthrn-
ment Employees Federa-
tion to Lok Sabha on 2

May, 1981.

Communal riots in Bihar-
sharief.

420, Resumption of negotiations

gel.

322,

323.

324.

325.

926. O

327.

928,

with the workers of Ban-
galore-bated public under.
takings.

Reported move to shift the

Head Office of Brooke Bond
India Limited from Calcutta
to Bangalcre.

Shri Nuwal Kishore
Sharma

Shri Samar Mukher-
Jee

Shri G.M. Banat-
walla

Shri Indrajit Gupta

Shri R.P. Das

Financial assistarice to mect Dr. Vasant Kuamr

drought situation in
Madhya Pradesh.

Reparted reduction in the
amount of gssistance to
Hindi News agencics.

E:plol‘atlon of oil and gu

Andllra Pragm .

Linking of Ratnagiri city
with Bombay by air ser-
vices.

ing of a branch of
ational Insurarce Cor-
ation in Bheclwada,
Eiulhan‘

atrocities
students in Patna on 2 May,
1981.

Restoration of ogbam Ex-
press from Al

Judicial ouc‘g;ry(i?;g ‘a,llqr

Pundit

Sbri Ram Vilgs
Paswan

Shri  Kusuma
Krishna Murthy.

Shri ecb
Parule

Shri Girdharilal
Vyas

Shri Ramavatar
Shastri

Shri Zainul Basher,

5 6
H. M.
1
4-5-B1
J
1
5-5-81 15
-
J
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H. M.
329. State of affairs in Jawahar Shsri Mani Ram
Lal Nehru University. Bagri
830. Alleged represion of loco- Shri A. K. Balan
running staff and steps
to implement their de-
mand.
331. Amendment in the Indian Shri Satyanarayan
Electricity (Supply) Act, Jatiya.
1948 to improve the elec-
tricity services,
332- To extend San Express Shri Rashid Masood
train services goTn Salia-
ranpur, instead of Meerut
to bad.
933. To provide railway wagons S8hri Chintamani
to Paradip to clear the accu- Jena
mulated stock.
334. To save the traditional and Prof. Nirmala
artistic Kota Doriya Sarees  Kumari Shaktawat. 6-581 o 22
by providing financial assis-
tance to the artisans.
335. Steps to ensure remunera- Shri Harish Kumar
tive price for wheat to far-  Gangwar
mers of U.P.
836. Setting up Cauvery Valley Shri K.T. Kosalram

337

338.
339- R

340.

Authority and other steps
to solve drought situation
in Tamil Nadu.

To life md ro- Shri
saleguard p i Ct

To set up & Supreme Court Shri Era Mohan
Bench in Tamil Nadu.

eported move to de-link Shri Chitta Basu
Ga.lcuna from Haldia Port.

To locate office of the Re- Shri T. Damodar
gional Cement Controller Reddy.
al Hyderabad to stream-
line the distribution of ce-
ment in Andhra Pradesh

. Restoration of cancelled train Shri Motibhai R.

services on Western Chaudhari
Railways.

7-5-B1
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342. Financial asistance for Po- Shri Subhash Chandra H. M.
lavaram multi-purpose Bose Alluri.

Project in Andhra Pradesh

. 7-5-81 o 16
343- Exploitation of workers en- Shri B.D. Singh.
in Mitra (Shore)

ustry.
344- A breakthrough in fish- Shri Cumbum N.
Culture enterprises, parti- Natarajan

. cularly in Tamil  Nadu,

345. Curbing birth rate in the Shri Digvijay Sinh

346. Death of Mr. Bobby Sands Shri Jyotirmoy Bosu

(IV) STATEMENTS UNDER DIRECTION 16 CORRECTING INFQRMA-
TION REGARDING STARRED QUESTION

Sl Brief subject Name of Minister Date Time
No. taken

H M

1. Correcting the answer given on the 5th Shri Bhishma Narain 20-2-8: o or
December, ﬁ to Starred Question Singh
No. 278 by Chitta Basu and Sup-
plementaries thercon about date for
receipt of tenders for the proposed iron
ore pelletisation plant at Mangalore.

2. Correcting the answer given on the 6th  Shri Yogendra 6-5-81 o o1
August, 1980 to Starred Question No. Makwana
870 by Shri Amarsinh V. Rathawa re-
garding emergence of a new island of
Andamans and giving reasons for de-
lay in cBrrecting the reply.

21. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSINESS

Business “Time Pt.e.rece::
tl:'e total
time
taken
T aMmM
AD%OUR.NMENT MOTIONS 6 g1 7
ILLS ’
(a) Government Bills . . Z; 59 131

(b) Private Members® Bills . 14 58 3'9

*Joint discussion took place on 3 Statutory Resolutions [Vide Statemznt No. 17 8.
Nos. J::n g and 5] amd mopuon for c?umduu.uoyn of the connencted Government Bills [Vids

Statement No. 3 (i) S.Nu g9and 19] Time taken on joint discussion has been shown
under Government
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BUSINESS Time Percentage
taken to the to-
tal time
taken
H. M.
BUDGETS
(a) Railway Budget. . . . . . . . %% 43 57
(b) General Budget. . . . . . 87 20 2209
(c) Budget in respect of State under President’s rule . . @2 oo o5
CALLING ATTENTION NOTICES (Rule 197) . . 36 11 9'5
DISCUSSIONS
(a) Short Duration Discussions (Rule 193) . . . 9 59 27
(b) Half-an-Hour Discussions (Rule 55) 7 o1 1-9
MATTERS UNDER RULE 377 . . . 12 04 32
MOTIONS
(a) Motions under rules, 191 & 342 . . . . . 11 18 2: g
(b) Motion of No-confidence . . . . 10 40 2:8
(c) Motions for modification of rules laid on the Table. . 1 o4 o'y
PRESIDENT’S ADDRESS . . . 13 o6 35
QUESTIONS . . . . 49 27 13°0
RESOLUTIONS
(a) Government Resolutions . . A
. . 5- QQS
(b) Statutory Resolutions . . . . . @* <o
(c) Private Members’ Resolutions . . . . . 15 00 8'9
STATEMENTS (Rules 372, Direction 115) . . . . . 5 03 18
OTHEB MATT}_ZRS such as Papers Laid on the Table, Questions of
Privilege, Obituary References, Point of Orders etc. . . 25 14 69
ToraL . . . . . 880 30 100° 0

*¢Joint discussion took place on the Government Resolution E.Vid: Statement No. 17] and

Demands for Grants, Supplcmentary and Excecss Demands for Grants in respect of the

l;u%iea (Railways). Time taken on Joint discussion has been shown under Railway
udget.

@]Joint disoussion took place on onc Statutory Resolution [Vide Statement No. 17 S.No.
}] and General Discussion, Demands for Grants on Account and Supplementary Demands

or Grants in respect of the Budget (Manipur). Time taken on joint discussion has been
shown under Manipur Budget.

*Joint discussion took place on 3 Statutory Resolutions [Vids Statement No. 17 S, Nos. 2
g and 5] and motion for consideration of the connected Government Bills [Vide Statement

No. g (i) S. No. 9 and 19] Time taken on joint disscussion has been shown under
Government Bills.



